FIR No.749/14
PS Punjabi Bagh
10.08.2020
\n application for release the original FDR of Rs.10.000/ received on
othicial email 1D.
Present: L.d. APP for the State.
Perused.

It is mentioned in the application that accused Ravi in the

In
these circumstances. let the death factum of accused Ravi be verified through
10 / SHO concerned and report be filed on the next date ol hearing.

present case has been expired. Copy of death certificate is also annexed.

Be put up on 26.08.2020.

(MANU VEBWAN)
MM-01(West)/THC:Delhi
10.08.2020









